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With reference to the above, I am directed to jnform you that you have beengranted station reave permission, with the officiar vehicle, at own cost, from themorning ti'the evenins of 04.09.2024. The chief Judiciar Magistrate, Majuri, and rn his

lilili!: 
the in-charse cJ'M, Majuri wirr remain in ci,arse of vour court and-office in your
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Smti. layashree Bora,
It.Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Utpal prasad,

District & Sessions Judge,
Majuli.

A
Dated Guwahatr, tirel 0 SeptemO er,2024

Station leave permission.

You r tetter Nil) A(M) I 2024,/ 1 763 Dated 02.09.2024

Yours faithfully,

JJ).
JT, REGISTRAR )

H wr- ot7 d o al' 2.^\-\I

l. The Chief Judiciat Magistratc, t4ajuti.
J. lhe Project Manager, Gauhati High Court
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